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cide is ineffective to destroy that variety
of insect. The Government of India
should take immediate steps to investigate
and examine the matter why such wide-
spread areas were affected and why the
pesticide was found as ineffective.

This is a very serious matter which
needs immediate attention of the Agricul-
ture Ministry.
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Sunderlal Hospital, Banaras
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(iv) Non Payment of compensation for
agricultural land and other properties

acquired for establishing certain
projects
SHRI RAM PYARE PANIKA

(Robertsganj) : Due to non-payment ef
compensation of agricultural land and
other properties, the cultivators are suffer-
ing a lot in the district of Mirzapur.
So many industries and power houses
are being established in the district, but
it is very unfortunate that in spite of the
assurances given by the concerned
management and the authorities, the
compensation is not being paid in time.
The displaced persons are not being reha-
bilitated and given jobs in the projects.
The projects are (1) the Super Thermal
Power Station, Shakti Nagar and (2) the
Rihand (Central Sector). There are some
other projects in this district in which



